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W/ Dated' 7‘" October 2019
ORDER

Them shall he Spcclal Bench at New mun from 010201910 11.102019 ((1 altcnd me
mum 11312.1 bulmt Dr. y.s.\' Prasad, Member (.lmhclal) and Dr v K, Subbumj, Member
(Techn 1. The Special Benchshnll compnse of.

SE ' ”3:; ch MN T New Delhi
1 Ju>l1(c(RelLl)RAjL¢ll Dayal Kin-11¢, Mamhcr (Juan-mu
2 1n. v.1<. Subburai, Membe!(Techn1cal)

Justice (R2111) Rajcsh 11ml Kllarc.Membcr(Iud1cial) snnu first lake up me matters or We

own Division Bench and than amend mgmum of special Bench (001m no. v1)

The Cunsmuiiou af Bench is ns perMann 419 (3) aflhe Campanics Act, 2013
Order dated 25.9.2019 Issued in 0-115 regard slands cancelled.

The; 19 in parlinl modification or Onlcr of even number dated 25 7.2019 mm. 9, 1 (1,2019 m
1110 2019 only.

This issues mm the appmval nl'Hon‘hlc Presidenl, NCLT,

(511ina)
Rt mr, NCL‘I‘

Tclcplume: 24363451
Copy lo:-

1 PS 10 Hun'blc Pmsidcm,Nuliomll Company Law l‘ribunal, New Delhi.
2 Ilon‘ble Membms. halional Cmnp‘am LAW Tribunal
3. Offices 01' National Company Law Tribunal, Principal Bench. New Delhi/Knlkala/Mumbui/

Chennm/Ahmeddhad/AllahahadBengaluxu/Chnndigarh/Guwahati/Ilyderahnd/Jaipur/
('unnck/Koclu/ Amnramli

a, vs 111 111ml Secretary, (sn. Gyunuchwar Kumar Singh) Mimstry uHIorporatc Affa1rs,New
mun.

5. NC T web éilc/ No‘icc 1mm.
6. The Institute ul'Chartered Accountams of 111111; ITO, New mun.
7. The Insnnnc ofCompany Summaries oflndlm. 1cs1,110nse 22, Ins11iulionalAlca,Lodhi

Road, New Dclh1 , 110003
8. [he lnsmmc oanst AccountantsOf India, CMA Rhawan, 7; lnatilulional A108. Ludhi Road,

NW Delhi-110003
9. Corpomtcwa Adviser, ISE, Busant L‘nclave, P11111111 Road \Iew Delhi-110057.
ID Taxman Allled Services Ltd , 59/32, Ncw Rohlak Road, Delhi
11. The All India Reporter P111111, 317D, ‘3' Block, Delhi High Court, New Delhi.
12 Bar Council, New Dcllu/Mumbai


